
Nomination of cases by  Hon'ble the Chief Justice on 26/11/2015

Sl no. Case details Nominated to- File delivered in
section 

                       
  DB of Hon..............., J

1 Spl. Appeal Defective –
119/2012

Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

2 Spl. Appeal – 767/2004 Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

3 Spl. Appeal Defective –
224/2011

Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

4 Spl. Appeal – 1364/2003 Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

5 Spl. Appeal – 41/2005 Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

6 Spl. Appeal Defective –
282/2012

Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

7 Spl. Appeal – 435/2008
with

Spl. Appeal – 1264/2010

Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

8 Spl. Appeal – 556/2004
with

Spl. Appeal Defective –
140/2001

Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

9 Spl. Appeal – 140/2007 Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

10 Spl. Appeal – 1660/2013
with

Spl. Appeal – 132/2014

Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

11 Spl. Appeal – 9/2012
with

Spl. Appeal – 24/2012
with

Spl. Appeal – 25/2012

Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

12 Spl. Appeal – 202/2013
with

Spl. Appeal – 1207/2012

Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

13 Spl. Appeal – 294/2011 Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

14 Spl. Appeal Defective –
1124/2010

Hon. Dilip Gupta, J. Spl. Appeal Section
on 27/11/2015

                               Hon.................., J.

15 Crl. Rev. - 4287/2015 Hon. Om Prakash, J. Computer Fresh
Section on
26/11/2015

16 Crl. M. A. (u/s 482) -
33327/2015

Hon. V. P. Pathak, J. Computer Fresh
Section on
26/11/2015

17 Bail – 40871/2015 Hon. Ramesh Sinha, J. Bail Section on
27/11/2015



18 Bail – 40869/2015 Hon. Ramesh Sinha, J. Bail Section on
27/11/2015

19 Bail – 39164/2015
with

Bail – 25143/2015

Hon. Ramesh Sinha, J. Bail Section on
27/11/2015

      Nomination under standing order of Hon'ble the Chief Justice dated 05.10.2015

20 W. P. - 64033/2015 Hon. B. Amit Sthalekar, J. Computer Fresh
Section on
26/11/2015

21 W. P. - 64034/2015 Hon. B. Amit Sthalekar, J. Computer Fresh
Section on
26/11/2015

22 W. P. - 42422/2015 Hon. Suneet Kumar, J. Writ A-II Section on
27/11/2015

23 W. P. - 41040/1998 Hon. Suneet Kumar, J. Writ A-II Section on
27/11/2015

                                                                     BY ORDER OF HON'BLE THE CHIEF JUSTICE

                                                                                                       J.R.( LISTING)
                                                                                                    27/11/2015
    


